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TOWN AND COUNTRY PLANNING DEPARTMENT
NOTIFICATION
Shimla-2, 20th August, 2024

No. TCP-F05/5/2023.—In exercise of the powers conferred by sub-section (3) of Section
(1) of the Himachal Pradesh Town and Country Planning Act, 1977 (Act No. 12 of 1977), the
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Governor of Himachal Pradesh is pleased to appoint 20th day of August month of 2024 as the
date on which the provisions of the aforesaid Act shall come into force in the following revenue
villages of District Kangra included in the Baijnath-Paprola Planning Area notified vide
Notification TCP- F(5)-1/2014, dated 07.07.2014, namely:—

SI. Name of Revenue Hadbast No. | Area in Hectare Population
No Village (2011 Census)
1. Sitala Devi 874 14 675
2. Kunsal Uperli 873 41 552
3. Kunsal Buhli 888 55 639
4. Thara 1022 39 367
5. Chakol 877 70 739
0. Mandhol 1021 100 654
7. Mahakal 1020 47 513
8. Pansua 889 16 305
9. Bheth Uperli 810 152 611
10. Ghorpith 815 100 376
11. Averi 784 251 4084
12. Kukaina 783 26 489

Total 911 10,004

Consequent upon the enforcement of the provisions of the act ibid in above Revenue
Villages, now the provisions of the Himachal Pradesh Town and Country Planning Act, 1977 (Act
No. 12 of 1977), shall apply to the re-defined limits of Baijnath-Paprola Planning Area and total
Revenue Villages over which provisions of the Himachal Pradesh Town and Country Planning Act,
1977 (Act No. 12 of 1977) are enforced shall, now be as follows:—

Sl. | Name of Revenue Hadbast Area in Population Remarks
No. Village No. Hectare (2011 Census)
1. Kasba 871 88 1861
2. Baijnath 870 70 2349
3. Gankheter 869 68 721
4. Ghartholi 1023 97 1956
5. Pandtehar 872 80 696
6. Ustehar 875 98 909
7. Paprola Khas 820 46 860
8. Kasba Paprola 822 58 1979
9. Kothi 823 142 1698
10. Jherkher 825 9 774 Panchayat
11. Khatrehar 829 22 958 Area
12. Pandtehar 821 65 688
13. Nagan 826 64 835
14. Kharanal 819 123 660
15. Malgota 827 84 613
16. Bheth Jhikli 817 318 1715
17. Dhar Baggi 1025 273 233
18. Majehrna Khas 779 118 1016
19. Sitala Devi 874 14 675
20. Kunsal Uperli 873 41 552
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21. Kunsal Buhli 888 55 639
22. Thara 1022 39 367
23. Chakol 877 70 739
24. Mandhol 1021 100 654
25. Mahakal 1020 47 513
26. Pansua 889 16 305
27. Bheth Uperli 810 152 611
28. Ghorpith 815 100 376
29, Averi 784 251 4084
30. Kukaina 783 26 489
Total 2734 30,525
By order,
DEVESH KUMAR,

Principal Secretary (TCP).

TOWN AND COUNTRY PLANNING DEPARTMENT
NOTIFICATION
Shimla-2, 20th August, 2024

No. TCP-F05/5/2023.—In exercise of the powers conferred by clause (a) sub-section (2)
of Section 13 of the Himachal Pradesh Town and Country Planning Act, 1977 (Act No. 12 of
1977), the Governor of Himachal Pradesh is pleased to include the following revenue Mohals of
Distt. Kangra, in the Baijnath-Paprola Planning Area, already notified vide Notification TCP-
F(5)-1/2014, dated 07-07-2014, namely:—

SI. Name of Revenue Hadbast No. | Area in Hectare Population
No Village (2011 Census)
1. Sitala Devi 874 14 675
2. Kunsal Uperli 873 41 552
3. Kunsal Buhli 888 55 639
4. Thara 1022 39 367
5. Chakol 877 70 739
6. Mandhol 1021 100 654
7. Mahakal 1020 47 513
8. Pansua 889 16 305
9. Bheth Uperli 810 152 611
10. Ghorpith 815 100 376
11. Averi 784 251 4084
12. Kukaina 783 26 489

Total 911 10,004
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Consequent upon inclusion of above revenue Mohals, the Governor of Himachal
Pradesh is further pleased to re-define the limits of Baijnath-Paprola Planning Area as per
specifications given below:—

SPECIFICATIONS

North—Starting from the boundary of Mohal Ghorpith (Hadbast No. 815), then following along
the boundary of Mohal Bheth Uperli (Hadbast No. 810), Mohal Bheth Jhikli (Hadbast
No. 817), Mohal Kharanal (Hadbast No. 819) and Mohal Malgota (Hadbast No. 827).

East—Starting from the boundary of Mohal Malgota (Hadbast No. 827), in continuity of the outer
boundary of Mohal Gankheter (Hadbast No. 869) and Mohal Dhar Baggi (Hadbast
No. 1025).

South—Starting from the boundary of Mohal Dhar Baggi (Hadbast No. 1025), Mohal Ghartholi
(Hadbast No. 1023), Mohal Pandtehar (Hadbast No. 872), Mohal Thara (Hadbast No.
1022), Mohal Mandhol (Hadbast No. 1021), Mohal Mahakal (Hadbast No. 1020), Mohal
Pansua (Hadbast No. 889), Mohal Kunsal Buhli (Hadbast No. 888), Mohal Chakol (Hadbast
No. 877), Mohal Ustehar (Hadbast No. 875), Mohal Kothi (Hadbast No. 823) and upto
eastern boundary of Mohal Majehrna Khas (Hadbast No. 779).

West—Starting from the boundary of Mohal Majehrna Khas (Hadbast No. 779), Mohal Kothi
(Hadbast No. 823), Mohal Kasba Paprola (Hadbast No. 822), Mohal Pandtehar (Hadbast
No. 821), Mohal Kukaina (Hadbast No. 783), Mohal Averi (Hadbast No. 784), Mohal
Bheth Jhikli (Hadbast No. 817), Mohal Bheth Uperli (Hadbast No. 810) and upto the
Northern boundary of Mohal Ghorpith (Hadbast No. 815)

The total revenue villages in Baijnath-Paprola Planning Area over which provisions of
the Himachal Pradesh Town and Country Planning Act, 1977 (Act No. 12 of 1977) are enforced
shall, now be as follows:—

S1. | Name of Revenue Hadbast Area in Population Remarks
No. Village No. Hectare (2011 Census)
1. Kasba 871 88 1861
2. Baijnath 870 70 2349
3. Gankheter 869 68 721
4. Ghartholi 1023 97 1956
5. Pandtehar 872 80 696
0. Ustehar 875 98 909 Nagar
7. Paprola Khas 820 46 860 Panchayat
8. Kasba Paprola 822 58 1979 Area
9. Kothi 823 142 1698
10. Jherkher 825 9 774
11. Khatrehar 829 22 958
12. Pandtehar 821 65 688
13. Nagan 826 64 835
14. Kharanal 819 123 660
15. Malgota 827 84 613
16. Bheth Jhikli 817 318 1715
17. Dhar Baggi 1025 273 233
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18. Majehrna Khas 779 118 1016
19. Sitala Devi 874 14 675
20. Kunsal Uperli 873 41 552
21. Kunsal Buhli 888 55 639
22. Thara 1022 39 367
23. Chakol 877 70 739
24, Mandhol 1021 100 654
25. Mahakal 1020 47 513
26. Pansua 889 16 305
27. Bheth Uperli 810 152 611
28. Ghorpith 815 100 376
29. Averi 784 251 4084
30. Kukaina 783 26 489
Total 2734 30,525
By order,
DEVESH KUMAR,

Principal Secretary (TCP).

TOWN AND COUNTRY PLANNING DEPARTMENT
NOTIFICATION

Shimla-2, 20th August, 2024

No. TCP-F05/5/2023.—Whereas some areas have been included in the Baijnath-Paprola
Planning Area and its limits have been re-defined under clause (a) of sub-section (2) of Section-13
of the Himachal Pradesh Town and Country Planning Act, 1977 (Act No. 12 of 1977) vide
Notification No. TCP-F05/5/2023 dated 20-08-2024;

And whereas existing land use of the newly included areas of the said Planning Area has not
yet been published under sub-section (1) of Section 15 of the act ibid.

And whereas the Governor of Himachal Pradesh is satisfied that in the aforesaid newly
included areas of the Planning Area, the change of land use or any building operation therein is
likely to cause injurious disturbance of the surface or any land or soil, or is considered detrimental
to the preservation of the soil, prevention of land slips or protection against erosion and is likely to
make it difficult to plan and develop the areas in question in accordance with the provisions of the
aforesaid Act.

Now, therefore, in exercise of the powers conferred by sub-section (1) of Section 15-A of
the Himachal Pradesh Town and Country Planning Act, 1977 (Act No. 12 of 1977), the Governor
of Himachal Pradesh is pleased to freeze the existing land use of the newly included areas of the
Baijnath-Paprola Planning Area from the date of the publication of this notification in the
Official Gazette of Himachal Pradesh for a period of five years.

By order,

DEVESH KUMAR,
Principal Secretary (TCP).
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In the Court of Sh. Bhanu Gupta (H.P.A.S.), Sub-Divisional Magistrate, Shimla (Urban),
District Shimla, Himachal Pradesh

Ms. Madhu d/o Sh. Jai Singh, r/o Gulab Cottage, Shankli, Lakkar Bazar, Shimla, Tehsil and
District Shimla, Himachal Pradesh .. Applicant.

Versus

General Public .. Respondent.

Application under section 13(3) of Birth and Death Registration Act, 1969.

Ms. Madhu d/o Sh. Jai Singh, r/o Gulab Cottage, Shankli, Lakkar Bazar, Shimla, Tehsil and
District Shimla, Himachal Pradesh has preferred an application to the undersigned for registration
of date of birth of herself namely MADHU (DOB-11-10-2001) at above address in the record of
Municipal Corporation, Shimla.

Therefore through this proclamation, the general public is hereby informed that any person
having any objection for entry of date of birth mentioned above, may submit his objection in
writing in this court within 30 (Thirty) days from the date of publication of this notice in official
Gazette. No objection will be entertained after prescribed period and application will be decided
accordingly.

Given under my hand and seal of the Court on this 24th August, 2024.
Seal. BHANU GUPTA (HPAS),

Sub-Divisional Magistrate,
Shimla (Urban), District Shimla (H.P.).

In the Court of Sh. Bhanu Gupta HPAS, Sub- Divisional Magistrate, Shimla (Urban),
District Shimla (H.P.)

1. Sh. Raj Kumar aged about 54 years s/o Late Sh. Jeet Ram, r/o Near Labour Hostel,
Krishna Nagar, Shimla, Tehsil & District Shimla, Himachal Pradesh.

2. Smt. Meena aged about 48 years d/o Late Sh. Prem Lal Hans, r/o #2571, Sector-38C,
Chandigarh.

Versus

General Public

Subject.—Registration of Marriage under Special Marriage Act, 1954.

Sh. Raj Kumar aged about 54 years s/o Late Sh. Jeet Ram, r/o Near Labour Hostel, Krishna
Nagar, Shimla, Tehsil & District Shimla, Himachal Pradesh and Smt. Meena aged about 48 years
d/o Late Sh. Prem Lal Hans, r/o #2571, Sector-38C, Chandigarh have filed an application
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alongwith affidavits in the court of the undersigned stating therein that they have solemnized their
marriage on 12-10-1997 and are living together as husband and wife since then, but the marriage
has not been found entered in the record of Gram Panchayat concerned/Municipal Corporation
Shimla and marriage be registered under the Special Marriage Act, 1954.

Therefore, objections are hereby invited from the General Public through this notice, that if
anyone has any objection regarding registration of this marriage, they can file their objections
personally or in writing before the court of undersigned on or before 26-10-2024 after that no
objection shall be entertained and marriage will be registered accordingly.

Issued under my hand and seal of the court today on 27th September, 2024.

Sd/

BHANU GUPTA HPAS,
Special Marriage Officer-cum-
Sub-Divisional Magistrate,

Shimla (Urban).

9 3rgrerd A AT YT WERe gHEd! fgad Ao, deed, SU—agdld débold,

ot Rmer (fRovo)
=0 gebEHT : 17 / 13B/2023 ARG TRIR : 27—06—2023
ST 9T A 30 STl gHIEN odl, ardl Mg axarel, SIHER SR@lell, Iu—dsdld
ddmerd, Rt R (Rovo) T |
T
SICEVERI) ~ gferrd] |

REITT (A GO |

I 999 3MH ST |

U8 SREATK IS UTd YF @0 AT SHIG <dl, FamiT a SRTell, SIheR axala,
Su—dgdicl daerd, fSTem Reer (Bovo) 7 59 AR & AT UKId @ & b dral ST M Jdldd
STHEE! BTl @TaT/&aieT S0 109 /212, HETA Sbleil H @rdr/EdT |0 66 /135, 64 /131 dT
133 G 65,134 § aTdl &I A9 s 3 W0 = MY GF 0 &y AT T 8 S FE a2 |
IIET HBTl SRPIAl & BRTGI AT H U1 9 U] JF @0 MY JF W0 B & WA W IS
el g3 AR W0 A <@ P 0 MY GO G ol HRal dredl ¢ |

3d: 39 S¥AER §RI AIA™RY $I JiEd fHar orar 2 f6 afe fad afda o Swiaa
el BT AH A BITSId H oW qul R g Pls IMMURT 8 ol f&id 12—10—2024 &I AT
SN Ud IfSTaId ol # BIUR SMHR YT MURT &S dHRal Wahdl 2| 918 o e &g f
JOR / UARTS Blfdel HHARIT T BT doH AR d1dl 6T 9/ §o%d dR- & ATee Uik b
ST |




RIST94, fEATael USel, 08 JTaER, 2024 /16 3MMRAH, 1946 6823
ST feih 13—09—2024 BT BN BEIER T AN 3STold & SN fohar T |

AER | AR / —
ErId aHTEd! fadra soft,
Sy—adediied dderd, T Rrrer (fRovo) |

9 IgTd PRIGRT qUSIEHRI, TRE R $als, SU—dsgdid TWRe Red Hdig,

Rt e (fRovo)

S IR wifear gF s svam fHg, ARl 19 g S0 srdier, Su—dedid WRe Rerd
Hatre, Rt 1 (fRovo) el |
4
3 ST

fawg— UrRFT—ua 31| GrRT 13(3) ST Ud Hg USIRYT A=A, 1969.

s R AT gF o &AM RHE, Farfl Ta g S r[el, Iu—dgdid TWRe Rerd
Fare, fTem o1 (fRovo) 7 39 =marerd # uRiI-us 7Y Uy uF U fhar ® 6 SHar gl
ST |T <41 fdear &9 I, Il Mg TRl B J9g fAAd 07—-09—2023 BT B DI § IR
ST GG BT USHHROT T TR el & Afferd H 781 81 |t 7| weff 7 ooy <y
D G B ge IR AT UF AT § TAT 39 BRI gRT RUIC ARHT I USIHR ST
vd 7y iathdj.k@lfpo 9™ U= sr<iel & ER ST I AT I Y=mdd H &9l 9 3 |
319 wredl STUel JTET BT FY USiihd HRATT =TET © |

3T 3 ST &I §9 $¥deR /gLl A4l gRT gfad far oran & fb afe fadt
fT B 9T TG IO BT IR DS SoR AT YRS &1 al a8 faid 11-10-2024 &1 QIR
2.00 g9 AT SHA Y AT AT Geblerae BIIR JAQTeld BIbR UL BN | IRBIOR &1 IR H TP
TRWI PRIAE! PReb FIAGAR TR M Gardd B Jog qol Rl DI A SR dR &

ST |

31TST &1 09—09—2024 DT WX BXIER g HIBR IaTeld A SN §aTT |

AR | FXRIRT / —
PRIBN] TUSTIEBN,

TRE Rerd delg, ftem 1 (fRowo) |

9 ITQTeTd PRIGRI GUSIRIGRI, ORI, Tedle TAN,
fSterm &1 (f2omo)

faarg gSiRu—a-RY / 2024
i wfeg Rig g3 R Rig, Farf 1i9 9 <o demig, deiie o9, [ 1 (Rovo) |



6824 RToT93, fEATae USel, 08 JAER, 2024 /16 3MMRAH, 1946

Sl Broter gAT 2 weoiia e, Mardl e 9gs, S0 e, dedid o, ST e
(f2odo) TTRIRTOT |

ERIE

STH STdT

favg— U= 1 gRT 8(4) faarg goiiaRor ST+, 1996.

SWRIFT JIoT 9 39 U™ § URE-UF "5 U uF UY fhar § fF SHar e
faTi® 18—03—2023 &I qaIfdd g Afd—Rasr g8 ol W=y IIAMAEY R BT GoldRoT
TR UM /TR UARd @ Ao § 81 dRar | | Urfiror 5 3o el @l gite ar e
U9 9 QFl P AR Hls I W YU /ARG UM/ TR TARIT gRT SR TH0—05
gRiF-1a @ 9 SRR By 21 Rud I=fd M ooiier 9 ooiiexer /afaa um
TR /g TR ARG @ IER Sad wEl §Rd UM/ TR YEad ¥ 9 9 2 31|
ATRfIRToT JTUT eME USiighd HRATT AT8d ¢ |

3 3H AT Bl 59 3IASR /HLAT HAGl gRT gfua fhar omar g & afe =i @
Afdd BT Iad IS Tof B IR Dls SR IT TaTol 8 df 98 feid 24—10—2024 B SIUBN
200 g9 AT SHH Yd SRATATT AT dhIeia BIOR If&TAId BIPR U B | IRSIORI &I JRa 4
TUHTRBT BRIAE] BR FIAGAR G U™ /TR AR Bl MGl &6 B D Qe SN
HR e S |

31TST &I 18—09—2024 DI WX BXIER g HIBR JaTeld GIRT SIRI §aTT |

AER | FEIRT / —
BRIBRT TUSTIEIDNI,
gARI, R1err &A1 (R0 o) |

9 IETAd PRIBGRI FUSIRIGRN, ST, [T 1 (fRowo)

e o : fober Heper SIUCIEKIIE
28 / Corr. /T/U / 2024 A g%l 22—10—2024
HATY RRYSITET Y3 Joik™, aril SHaRR, T8l d fofar 1 (fBodo) CICU
Chik
SIEACERIT - gfdardT |

UrRiAT U A §ORN Ul A IRISIET g golRM, aRil SMeR, dedid d e e
(f2od0) =1 39 *QTerd H WfAT—ud SRR fhar g & SHGT A IoRa 3ifelg 78T SFdR 8R
H 7Y HAR IRFTET GF JoRM Tof & Sdid SHBT Fel A1 A4 ISl JF oM & fofgro]
S O IRD FIY HAR ISINET I FY IRSTET Y3 JoRM (BT S1Q | refl &1 ewer uF,

TR CbI\V';, Adhel STHIE] AT 3T BTG (ARTel AT Fel'd & |




oIS, AT ST, 08 STaER, 2024 /16 IMMRAH, 1946 6825

3 9 AICH §¥A8R IMOUF, ZHEd UQw 9 & Al 9 I@ifl & Jrad 9 AM

ST der R RedaRi B Gie fhar Sr § b ofR Rl B IWRiad AW gowl ar

PIg IR T YaRTSl & dl [l TRIg UM 22—10—2024 BT GaE 10 ol 39 FRTAT H AT

AT qHTATT MU TRTST SN & IRTerd H IuRUd g U R Ahal 2 e
SURIGT AT GORIT B & QY & (AU SIGT IFb JURTT bl YARTS o GAT ST |

31TST a1 16—09—2024 DT WX BXIER g HIBR JaTeld GRI SIRI §aTT |

AR | FXRIRT / —
PRIBN] TUSTIEIBT,

T, [T S 1 (fRowo) |

9 ITed ARE AR U4 BRIGRI JUSIEdRI, $HYR, fotar ST (f2ovo)

STETRT XM g 1 R BAR YF QT T, il Ta s9YR, SuU-adgdid s9YR, Ter S
EEIT]

31T ST

TR SR GRT 13(3) T Ud Jg ITEIBRIT Tae, 1969.

&ﬁg‘%ﬂwﬁwmmﬁwﬁwa%%ﬁﬁmga%ﬁmww
Eal

SIYR, SU—qeel SRR, RTel &1 o1 7g @1 fafr 20-08—2021 & AT SHaT 7Y
darad Rere # & 7 2|

54

W:Wﬁwwm@ﬁﬁmw%%wwaﬁﬁﬂﬂwﬁﬁaﬁ
BIS IoR I YavrSl 8 o 98 fQAI® 17—12—2024 ST FIg 10.00 I07 JFENEEIEN & <A
BIRR BIax U9 &) Fahdl 7 | el SWRIad Jfdd @ 9] faf &1 o 999 ar e < fay
ST |

31S famis 23—09—2024 B AR BXIER T HIBR A STRI §aHT |
e | ECEIRT /—

gagR, ST A1 (fR0 o) |

9 IISTeld 1Y AEdIeaR U9 9edd \aiedl, fgdid a7, Su—dsdid ST,
St & (F2ovo)

HHTD : 1445 /SR fedid : 23—09—2024

AN <Al gl 8 WRa HAR YF IM G, M T S0 TFDI, dgdrd g Tl &,
fgo wo |

ERIE



6826 I, feArae uew, 08 ISR, 2024 /16 3 99, 1946
ATH SfAd

REITR FHRIE ORI A o R Aeld Ae9Tell R IU—adegdial sHYR, FTel S
Wge H0 645 @AM H0 718, WWRT €0 693, 693 /1, fb<l 2 Abd SHEME=<I d9 1019—20

IU—dedld g9YR, foTer &1, 20 Wo |

Y <4l gl ST R HAR 9F M G MG g S0 cadl, dedie 9 T 3,
20 o 9 39 STET H IMded UF ORI A UK fBAr 7 fF o Rare d Iwar M
A HAN Ul 30 R {AR A 9 @I, TG G S0 THDT TAd qof gl & forda] oWl
PRD oG RBIS ATl 9edAlell # IFHI A/ I <4l g ol WRaq FAR I &of bl
S |

3 39 IATR & AW ¥ AIARIRY Bl Jrod fhar Sfrar 2 6 afe i aafae &1 94
ORI R Pls SMUfT B A 98 SoR folgd I AiRgs dR &R 39 IR § dRRg URd
17—12—2024 BT UTId: 10.00 o H BR 500 Iol qP UK PR AHA & | FERT IRE U=l T
IR YIel 7 8 DI GRA H UhaRBl HRIATE] 3HT H dAlg SR A1 GOl dR JATQY UIRT bR
oy o | fRgiRa arig e & SR dIs W) IoR Bifdol FHER—IT AT 81T |

AR | FXATEIRT / —
II9 dedideR Ud dg8ide a4redl, fgdid o,
IU—dedd gAgR, ot 1 (fRo Wo) |

CHANGE OF NAME

I, Meena Chauhan w/o Sh. Birbal Chauhan, r/o Parmod Building, Vijay Nagar, Totu, Near
Thapa Building, Tehsil and Distt. Shimla (H.P.) declare that I have changed my son's name from
Vyas Chauhan to Byas Chauhan. All concerned please may note.

MEENA CHAUHAN

w/o Sh. Birbal Chauhan,

r/o Parmod Building, Vijay Nagar, Totu,

Near Thapa Building, Tehsil and Distt. Shimla (H.P.).

CHANGE OF NAME

I, Krishni Devi w/o Narender Kumar, r/o Village Sayar, P.O. Dboha, Tehsil Sadar, Distt.
Bilaspur (H.P.) declare that my name wrongly entered as Nisha Devi in my Aadhar card instead my
correct name is Krishni Devi. Concerned note.

KRISHNI DEVI

w/o Narender Kumar,

r/o Village Sayar, P.O. Dboha,
Tehsil Sadar, Distt. Bilaspur (H.P.).
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CHANGE OF NAME

I, Pawan Kumar s/o Sh. Roshan Lal, r/o Village Lahar Kotlu, P.O. Sudhial, Tehsil Nadaun,
District Hamirpur (H.P.) declare that I have changed my minor son's name from Ganesh to Ayush

Kondal for all purposes in future. Please note.
PAWAN KUMAR
s/o0 Sh. Roshan Lal,
r/o Village Lahar Kotlu,
P.O. Sudhial, Tehsil Nadaun,
District Hamirpur (H.P.).

CHANGE OF NAME

I, Kulwinder Singh Dehal s/o Sh. Piar Chand, r/o Vill. Gauta, P.O. Ukhli, Tehsil & District
Hamirpur (H.P.) declare that I have changed my name from Kulwinder to Kulwinder Singh Dehal.

All concerned please may note.

KULWINDER SINGH DEHAL
s/o Sh. Piar Chand,

r/o Vill. Gauta, P.O. Ukhli,

Tehsil & District Hamirpur (H.P.).

CHANGE OF NAME

I, Sonia Bhardwaj w/o Sh. Vijay Kumar Bhardwaj, r/o Village Jol Plakhin, P.O. Kuthera,
Tehsil Ghumarwin, Distt. Bilaspur (H.P.) declare that my name wrongly entered as Baggo Devi in
record of Aadhar Card No. 2944 5798 7962 instead my correct name is Sonia Bhardwaj. All

concerned note.
SONIA BHARDWAJ
w/o Sh. Vijay Kumar Bhardwaj,

r/o Village Jol Plakhin, P.O. Kuthera,
Tehsil Ghumarwin, Distt. Bilaspur (H.P.).

CHANGE OF NAME

I, Sanjeev Kumar s/o Sh. Bidhi Chand, r/o Village Kot, Ward No. 4, P.O. & Tehsil Nadaun,

Distt. Hamirpur (H.P.) declare that I have changed my minor son's name from Jihan Sethi to
Bhavyansh Sethi for all purposes in future. Please note.

SANJEEV KUMAR

s/o Sh. Bidhi Chand,

r/o Village Kot, Ward No. 4,

P.O. & Tehsil Nadaun, Distt. Hamirpur (H.P.).



6828 oY, BT USTT, 08 STaRER, 2024 /16 IMMRAH, 1946
CHANGE OF NAME

I, Raghuveer Singh s/o Sh. Ram Dittu, r/o Village Dhanoa, P.O. Dhaneta, Tehsil Nadaun,
District Hamirpur (H.P.) have changed my name from Raghu Nath to Raghuveer Singh for all
purposes in future. Please note.

RAGHUVEER SINGH

s/0 Sh. Ram Dittu,

r/o Village Dhanoa, P.O. Dhaneta,
Tehsil Nadaun, District Hamirpur (H.P.).

CHANGE OF NAME

I, No. 117054H, Ex. RPO Rajeev Kumar s/o Sh. Badan Singh, r/o V.P.O. Beha, Sub-Tehsil
Kangoo, Tehsil Nadaun, District Hamirpur (H.P.) declare that in my Naval record my mother's
name wrongly entered as Sarla Devi, wheres her correct name is Swarni Devi. Please note.

RAJEEV KUMAR

s/o Sh. Badan Singh,

r/o V.P.O. Beha, Sub-Tehsil Kangoo,
Tehsil Nadaun, District Hamirpur (H.P.).
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